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THE DEPUTY CHAIRMAN;   Including 
the Chair. Shri Mathur, 

Condition of people of Indian Origin in 
Fiji 

"I want to ask whether freedom of 
assembly is allowed in this country or is 
only a problem for Indians. 
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Disturbanees in the Eastern Region of the 
Country 

SHRIMATI BIJOYA CHAKRAVARTY 
(Assam): Madam Deputy Chairman, I thank 
you for giving me this opportunity. I would 
like to draw the attention of the House to the 
deployment of Burmese Army in the Eastern 
sector of the country, i.e. the Mizoram .border. 
Madam, it is a very serious situation. The 
Chief Minister of Mizoram, Mr Lalthanhawla, 
has said that the recent intrusion into the 
Indian territory by some Burmese Army per-
sonnel was under provocation by some 
extremist groups operating along the 
international border in the State. It is a fact 
that, to a certain extent, some of the extremist 
groups have been operating at the border, i.e. 
Mizoram-Burmese border in     particular,    
the 

Chin Liberation Organisation 
(CLO) and Zomi Reunification 
Organisation (ZORO) have been com- 
miting crimes in one side of the inter 
national border and then sneaking into 
the other side of the border after 
getting training.  

According to some press report, the 
Burmese Army intrusions occurred in 
March this year following incidents of 
forceful extortion of money and arms 
snatching by the Army and the extre 
mists from the people residing inside 
the boundaries of the Indian Union. 
Madam, this situation really creates a 
problem in the minds of the people. 
The people who are living inside the 
Indian territory have to live in cons 
tant fear with a sense of insecurity. 
So, I want to draw the attention of the 
Government to the; situation which is 
really grave. The provocation and in 
trusion by the Burmese Army may 
create some serious problem. We can 
very well remember the intrusion by 
the Chinese Army in November, 1962. 
Burma is a friendly country and, 
therefore, peaceful co-existence is 
really necessary. Moreover, we know that 
some quantity of arms and other narcotics 
come through that part of the State. I think 
that the Government should take urgent steps 
in this matter. The matter should be settled 
immediately in an amicable way. 

Alarming Rate of infant Mortality in the 
Country 

SHRI PASUMPON THA. KIRUTTI-NAN 
(Tamil Nadu); Madam, Deputy Chairman, I am 
very thankful to you for having given me an 
opportunity to bring the very important issue of 
infant mortality which is high in our country as 
compared to other developing countries. 
Yesterday, i.e. on 14th May, 1990, the Statement 
by the hon. Minister in this House regarding in- ^ 
fant mortality concerns all sections in this august 
House a"nd outside also. According1 to the 
Statement, annual infant deaths in the country as a 
whole are estimated at 21.46 lakhs, that is, 5900 
per day. So far as the statistics available to me are 
concer- 


